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Nsvv 001 hi "this thi© 2nd dsy oT Fsbrusry > 2001

Hon'ble Smt.Lakshmi Swaminathan,Vice Ghairmari(J)

'au r.C5i lues I oliiyci iHO.U/o^/Ld,

S/o Sh.Gurdeep Singh R/0
SS—A, Lans No. 3, Dashrrissh Nagar,
Patiala 147001(Punjab)

^ oy MuvOodUo onaOciufMii oiiciUncin j

VERSUS

1 .Union -oT India through its
Secretary, Ministry of Home Affairs,
K t ̂  tr* l«% D n I r
INWI L.M O I Oor\

New Del hi.

2.Commissioner of Police, Police
HeadQuarters, M.S.O. Building,
I.P.Estate,New De1h i.

3.The Dy.CoiTimiSS 1 oner of Police
Central District,Darya Ganj,
New De1h i.

Appli cant

..Respondents
(By Advocate Sh.Vijay Pandita )

ORDER (ORAL)

Hon'ble Smt.Lakshmi Swaminathan.Vice Chairman(J)

Heard both the learned counsel for the

parties in OA 2511/1336. The O.A is disposed of

with a direction to the respondents to consider

the representation submitted by the applicant

dated 13.12.1335 in accordance with 1 aw,ru1es and

instructions and pass a reasoned and speaking

order. This shall be done within two months from

the date of receipt of a copy of this order.No

costs,

(Smt.Lakshmi Swaminathan)
V1ce Chairman(J)


